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THE MINISTER OF STATE IN
THE MINISTRY OF EDUCA-
TION (SHRI BHAGWAT JHA
AZAD): (a) Yes, Sir.

(b) The data so collected will be
tabulated and published, after pro-
cessing, in the annual publication
of the Ministry, “Education in In-
dia, Vol. I—1964-65"". Copies of this
annual Fublication are supplied to
the Parliament Library. Total en-
rolment by type of institution is
given in the statement laid on the
Table of the House. [Placed in
Library. Sce No. LT-1854/68.]

CONCESSIONS TO SCHEDULED CASTES/
TRriBES IN TECHNICAL INSTITUTIONS

5142. SHRI SIDDAYYA: Will the
Minister of EDUCATION be pleas-
ed to refer to the reply given to Un-
starred Question No. 7703 on the
19th April, 1968 and state:

(a) whether the Government of
Mysore and the Universities of My-
sore, Bangalore and Karnatak have
since allowed the three-fold conces-
sions to the Scheduled Castes and
Scheduled Tribes in all the techni-
cal and educational institutions un-
der them;

(b) if so, the names of the insti-
tutions that have allowed the above
concessions; .

(c) whether there are any institu-
tions that have not extended the
concessions; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCA-
TION (SHRI BHAGWAT JHA
AZAD): (a) to (d). The required in-
formation is being collected and will
be laid on the Table of the House
in due course.

ReporT OF STUDY GROUP ON Ebpuca-
TION OF SCHEDULED CASTES, SCHEDUI-
ED TRIBES AND BACKWARD CLASSES

5143. SHRT SIDDAYYA: Will the
Minister of EDUCATION be pleas-
ed to refer to the reply given to
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Unstarred Question No. 224 on the
24th May, 1967, and state:

() the financial implications of
study group on the Education of
Scheduled Castes, Scheduled Tribes
and the other Backward Classes; and

(b) whether Government propose
to lay a copy of the Report of the
Study Group on the Table? :

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCA-
TION (SHRI BHAGWAT JHA
AZAD): (a) the financial implica-

* tions of the recommendations made

by the Study Group of the Education
Commission on the Education of
Scheduled Castes, Scheduled Tribes
and other Backward Classes have not
been worked out.

(b) Copies of the Report will be
sugplied to Lok Sabha Secretariat
Library as soon as it is printed.

PEr CAPITA INCOME IN TRIPURA

5145. SHRI KIRIT BIKRAM
DEB BURMAN: Will the Minister
of HOME AFFAIRS be pleased to
state:

(a) the per capita income in Tri-
pura in 1966-67 and 1967-68 and
how it compared with the all India
figures in each of these.years;

(b) whether it is a fact that the
per capita income in Tripura in
these years has been far behind the
all India figures; and

(c) the specific steps which are be-
ing taken under 1968-69 Plan and
proposed to be taken under the
Fourth Five Year Plan for bringing
the per calpila income upto the all
India level by intensive and rapid
development of Industry, particu-
larly small and medium scale indus-
try and of agriculture in Tripura?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) and (b). The per
capita income in Tripura was Rs.
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411-0 (provisional estimates) for 1966-
67 as against the all India figure of Rs.
481.5 (quick estimates) for that year.
Similar figures for 1967-68 have not
yet been worked out.

(c) The per capita income of a
Territory is dependent on its level
of economic development and any
activity which accelerates the pace of
economic development will have its
impact on per capita income. In
particular, increased agricultural

production, industrial development, -

provision of adequate means of trans-
port and communication, supply of
power, better irrigation etc. will in-
crease the per capita income. For
19G8-69 Plan, the following amounts
have been _Iprovided in the budget
grants of Tripura Government for
these developmental activities:—

Rs. in lakhs
61.29
123,68
17.00
87.00

It is hoped that the developmental
activities 1n the above sectors during
the year will help in bringing up
the Territory’s per capita income.
The proposals for the Fourth Five

Year Plan of the Territory have,
however, not yet been finalised.

(i) Agricultural Programmes
(ii) Irrigation & Power
(iii) Industries

(iv) Transport & Communications
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